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IN THE CEIUTFAL ADMINISTRATIVE TRIEUFAL, JAIFUR BEICH, JAIFUR. &) '

* kX

OA 616/96 t
Ashaol: Tamas Dhancpia, Junicv Acccunt Azaiziznt in the Western Failway, Ajmer.

... Applicant

Versus
1. micn of India through th: General Manajer, Western Failway, Churchjace,
Bombay. '
2. The Financial Advizor and Chief Accounts QfEficer, Westetn Failway,
Churchgate, Bombay.
2. The Divisicnal Accounts Officar, Western Pailway, Ajmsr Division, 4Ajm&r.

«.. Respondents

HOH'ELE MR GOFAL TFISHNMA, VICE CHATEMAN

HOM'ELE MP.O P.SHAEMA, ADMTNTQ”EATTVF MEMEEF,

For the Applicant ’ _ e.. Mr.Shiv Fumar
For the Respondsnts ‘ cee

O-R-D-E-R
PEF - HOM'ELE MF.GOFAL-PEISHNA, VICE CHATEMAN .

In)

Thiz iz an application u/s 19 of the Adminiztrative Trikurals Act, 1985
by Asholl Pamar Dhancpisn, seching a Jdivection to the respondents to re-chechk

hiz anewzr books for the examination conductsd in pursuance of Ann.A-1 Jdateds
p By

2. Wz have hzard the lzarned counssl for ths ap@licamt. The applicant has
alrzady mad:s a vepressntation vide AnnJA-2 dated 19.2.96 and which, the
applicant's  counzsl  saye, iz akill  pending  consideraticon. In che

civommstanczs, we digpoas: of this 03, at the stajge of adwission, with a
direction to respondent Mo.2 to eramine the applicant's rcepresentation, at
Arin A-2, dated 19.8.96 and pases 3 ressonsd crder thereon within a pericd of
thres monthz from the date of veceipt of & copy of this ordsr. Let a copy of

th: OA and the annsxurss thevrsto ke sant to vespondsnt o2 alongwith a copy

(COFAL FREISHMA)

ADMINISTPAT(VP MEMEEER . VICE CHAIFMAN
VK



